
   
  

    
 

        
      

     

    

          
       

 

  
   

    

    

  
   

 
 

 

 

 
  

    

 

   

   
 

   
  

    
    

  



Order

C.P. No. 62l5&59J97 _3IB]CLI,,yIAH/2I!4

L Ld. Counsels ofboth the sides are present.

Dated: 21.09.2016

2. On the Last occasion it was infom
the parties 

red that some settlement is in progress between

3. In light of the noting made in the
undeftaking given for the expected ! 

eet datd 19/08/2016 in respect of the

place on records specifi" a"tait, ortt 
ent' now it is directed to both the sides to

the settlenent, ifany, executed. 
re settlernent as also the terms and conditions of

4. Next date of hearing is now fixed o
sides. 

,n 29.11.2016, duly communicate.d to both the

Shri M.K. Shrawat

Monber (Judicial)
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